| TEM NO. 202 COURT No. 8 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).12636/2006
(From the judgrment and order dated 06/02/2006 in SA No. 48/ 2000 of The
H GH COURT OF JUDI CATURE AT ALLAHABAD)
NAND Kl SHORE Petitioner(s)

VERSUS
STATE OF U.P. & ORS. Respondent ( s)
(Wth appln(s) for permission to file additional documents)
(For final disposal)

Dat e: 04/05/2009 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE DALVEER BHANDARI
HON BLE MR JUSTI CE MARKANDEY KATJU

For Petitioner(s) M.MN. Krishnamani, Sr. Adv.
Dr. Moni ka Cusai n, Adv.

For Respondent (s) M. Aarohi Bhalla, Adv.
M. Manoj Kunmar Dwivedi, Adv.
M. @unnam Venkat eswara Rao, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER
Li st this matt er for final di sposal on a

m scel | aneous day.

(K. K. Chaw a) (Neeru Bala Vij)
A R -CumP. S Court Master

non-



